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NAME oF THE coMPANyr Mr. Ram passotam Mittal V/s. M/s Hotel eueen Road M. Ltd

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

The matter is transferred from Court No'I'

2.Arequestforadjournmentisbeingmadebytheld.Counselforth;Petitioneron.

the ground senior counsel is unavailable. At their request, the matteris adjourned to

28.09.2016.

3. 
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tt upp"u., that an application praying for taking certain docummts on record is

p*ai g. B" lirt"d for disPosal. | -
J^^'"Yo.rL*t^^"
(InaMalhotra)

Membettudicial


